R T v.abb-lﬂxﬂ‘

THE SMALL COINS (OFFENCES) AMENDMENT ACT, 1974

No. 49 or 1974
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[10th December, 1974]
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1. This Act may be called the Small Com;\(Offences) Arh%hd%nent Short
Act, 1974. A title.
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(2) shall be omitted. :, ment of

section 1.
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